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REALLOCATION OF STAFF DUE TO 
Pl':-ijAB REORGAXISATION 

5482. SHRI YAJNA DA TT • 
SHARMA: Will the Minister of 
HOME AFFAIRS be pleased to 
state: 

(a) whether the report of the Com· 
mittee in regard to reallocation of 
staff as a result of reorganisation of 
Punjab State has been received by 
Government; 

(b) if so, whether Government 
have taken any decision on the re-
commendations of the Committee 
and if so, the detaib thereof; and 

(c) if not, the reasons for the de-
lay? 

THE MIKISTER OF STATE 1:-' 
. THE MIKISTRY OF HOME AF· 

FAIRS (SHRI VIDY A CHARAN 
SHUKLA): (a) Recommendations of 
the Chief Secretaries' Committee 
have been received in respect of 53 
Departments. Recommendations in 
respect of about three Departments 
are awaited. 

(b) and (c). Decisions have been 
taken on the recommendations reo 
lating to fifty departments. The re-
commendations regarding other De· 
partments are under examination in 
consultation with the State Govez:n· 
ment. 

TRA:\'SFER OF CASES TO DEUiI 
HIGH COURT 

5483. SHRI SHRI CHAND GO-
YAL: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) how many cases of over Rs. 
25,000 valuation pending in the sub_ 




